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Supreme Court 
Abhishek Dwivedi v. State of Chhattisgarh, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC OnLine 

SC 1889 
Annu Chahar v. State of U.P., (Vikram Nath and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6492 
Anshuman Joshi v. State of Maharashtra, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine 

SC 6505 
Anuradha Modi v. Bharti Telecom Ltd., (Sanjay Kumar and Alok Aradhe, JJ.), 2026 SCC OnLine SC 

1891 
Avneet Singh v. Jaswant Singh, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 6509 
Balrampuri v. State of M.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6503 
Bestech India (P) Ltd. v. Manish Trehan, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC 

OnLine SC 1890 
Bindu R. Panicker v. State of Kerala, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC 

OnLine SC 6498 
Bobby v. X1, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 1882 
Damanpreet Singh v. State of Punjab, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 

6508 
Dolaram v. State of Rajasthan, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 6488 
Durairaj v. State of T.N., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6499 
Hebaskar (Gavaskar Pillai) v. State, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 

6489 
Kailash Yadav v. State of Uttarakhand, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 

1888 
Kallem Santhi v. Kallem Srinivasa Sarma, (Aniruddha Bose and Rajesh Bindal, JJ.), 2024 SCC 

OnLine SC 6485 
Kapil v. State of Haryana, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 6516 
Kerala Industrial Infrastructure Development Corpn. v. Central Board of Trustees, (J.B. Pardiwala 

and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1892 
Lalta Prasad v. State of Uttarakhand, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 

6487 
Manoj Kumar Agrawal v. NEPA Ltd., (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna, B.R. Gavai 

and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC 6514 
Manthirikumar v. State, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6494 
Maruthi Corpn. Ltd. v. Gautam Jambotkar, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC 

OnLine SC 1884 
Maruthi Corpn. Ltd. v. Nagendra Chakrala, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC 

OnLine SC 1885 
Medico Legal Society of India v. Bar of Indian Lawyers, (Vikram Nath, B.V. Nagarathna, M.M. 

Sundresh, P.K. Mishra and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 1894 
Mohd. Shoeb Abdul Gafar Mohammadbhai Kapadia v. State of Gujarat, (C.T. Ravikumar and Rajesh 

Bindal, JJ.), 2024 SCC OnLine SC 6491 
MSKEL MCCPL (JV) v. State of Rajasthan, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC 

OnLine SC 6512 
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Nagappa Shankar Powale v. Union of India, (P.K. Mishra and Vipul M. Pancholi, JJ.), 2026 SCC 
OnLine SC 1878 

Nirav Bhulabhai Patel v. State of Gujarat, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC 
OnLine SC 6506 

Nunu Mandal v. Krishna Chandra Jha, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC 
OnLine SC 1873 

Pabitra Routray v. Pradip Kumar Ray, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine 
SC 1871 

Prashant Waghmare v. Tanaji Balasaheb Gambjire, (Sanjay Kumar and K. Vinod Chandran, JJ.), 
2026 SCC OnLine SC 1876 

Pullalavelu Raja v. State, (Vikram Nath and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6504 
Rahman Khan v. Gausiya, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1870 
Rajesh Kumar v. State of Bihar, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 6486 
Rajinder Kaur v. Manpreet Singh, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine 

SC 1883 
Rakesh v. State of U.P., (Satish Chandra Sharma and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 

1874 
Ram Halder v. State of W.B., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6501 
Ram Saran Yadav v. State of U.P., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine 

SC 6513 
Richie Rich Coop. Housing Society v. State of Maharashtra, (Surya Kant, C.J. and Vikram Nath, B.V. 

Nagarathna, Augustine George Masih and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1880 
Sanjay Kumar v. State of Bihar, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6507 
Sanjit Kumar Mahto v. State of Bihar, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine 

SC 6502 
Selim S.K. v. State of W.B., (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6500 
Shan S. v. State of Kerala, (Vikram Nath and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 6495 
Sonarpur Dhalua Tibals Welfare Society v. Chaitanya, (Surya Kant, C.J. and Vikram Nath, B.V. 

Nagarathna, J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 1879 
Star Grain & Shipping (P) Ltd. v. Chetan Dalal, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC 

OnLine SC 1872 
State of H.P. v. Neelam Kumari, (Vikram Nath and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6497 
State of M.P. v. Mohan, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6496 
State of M.P. v. Shyam Sunder, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 

1881 
State of Rajasthan v. Ravi Rawat, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1887 
State of Rajasthan v. Sita Ram, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6510 
State v. Udhaya, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 6511 
Sudhesh Amibhai Desai v. State of Gujarat, (Vikram Nath and P.K. Mishra, JJ.), 2024 SCC OnLine 

SC 6515 
Sunil Bajaj v. State (NCT of Delhi), (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 6493 
Taguda Pte. Ltd. v. SBI, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1875 
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Tarun Jamnadas Ghia v. SEBI, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 
1877 

U.P. Subordinate Service Selection Commission v. Ashok Yadav, (Manoj Misra and Vijay Bishnoi, 
JJ.), 2026 SCC OnLine SC 1893 

Union of India v. NC Isaac, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1895 
Vasudeo v. State of Maharashtra, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 

1869 
X6 v. State of U.P., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1886 
X7 v. State of U.P., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6490 

  
Allahabad High Court 

Aamir v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29993 
Aarif v. State of U.P., (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 30126 
Aarti Shivhare v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29626 
Aas Mohammad v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30102 
Aashik Ali v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29583 
Aashik v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30020 
Aashish Singh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29966 
Abhay Tyagi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30003 
Abhinav Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29842 
Abhishek Gaur v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30105 
Abhishek Gaur v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30109 
Abhishek Tiwari v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29851 
Abhishek Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29864 
Abhishek v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29682 
Adarsh Tiwari v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30153 
Aditya Jaiswal v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29798 
Aditya v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29690 
Aditya v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29853 
Afsana v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 30059 
Ajad Kumar v. Pramila Devi, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC OnLine 

All 10831 
Ajahruddeen v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29850 
Ajay Kumar Maurya v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29685 
Ajay Kumar v. Kushalpal, (Vikas Budhwar, J.), 2026 SCC OnLine All 29766 
Ajay Kumar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30136 
Ajay Nishad v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29796 
Ajay Pal Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29847 
Ajay v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30055 
Ajaypal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29892 
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Ajeet Gupta v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30025 
Ajeet Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29964 
Ajgar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30030 
Akamal Khan v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29639 
Akhilesh Chandra Dwivedi v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 

2026 SCC OnLine All 29754 
Akhilesh Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 29675 
Akhilesh Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29848 
Akshya Gupta v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29908 
Alankar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 29676 
Alishad v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29734 
Aman Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29947 
Aman Saini v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 29883 
Amar Jaiswal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29909 
Amarjit v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29579 
Ambika Prasad Mishra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 

30130 
Amir Jaidi v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30019 
Amit Kumar Dubey v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29637 
Amit Kumar Gupta v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29701 
Amit Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29744 
Amit Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29584 
Amit Singh v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30158 
Amit Tiwari v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29819 
Amrendra Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30184 
Anees v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30148 
Aniket v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30165 
Anil Kumar v. Geeta, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC OnLine All 

10832 
Anil Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29578 
Anil Tiwari v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29602 
Anis Saqlaini v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29996 
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